CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 02/07/2018 to 06/07/2018

S.No | Appeal No Application No Order No Order recd. date | Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/51777/2015-
1 Ccu[DB] FO/ST/A/52264/2018 02/07/2018 03/07/2018
ST/53697/2014-
2 CU[DB] FO/ST/A/52253/2018 02/07/2018 03/07/2018
ST/52916/2015-
3 CU[DB] FO/ST/A/52250/2018 02/07/2018 03/07/2018
ST/60492/2013-
4 cu(DB] FO/ST/A/52265/2018 02/07/2018 03/07/2018
MISC ORDERS
ST/51104/2018- '
1 cu[DB] ST/COD/50432/2018 MQO/50352/2018 02/07/2018 03/07/2018
I !
ST/51071/2018-
2 cu[DB] ST/COD/50424/2018 MO/50353/2018 02/07/2018 03/07/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members
on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.| Act may
download these orders from CESTAT website.

Deputy REGISTRAR



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 09/07/2018 to 13/07/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sentto CR
President/VP/
Members
Final Orders
g C/51405/2018-CU[DB] FO/C/A/52384/2018 06/07/2018 09/07/2018
ST/53983/2014-
5 CulDB] FO/ST/A/52314/2018 06/07/2018 09/07/2018
ST/52372/2015-
3 cuDB] FO/ST/A/52260/2018 06/07/2018 09/07/2018
ST/54205/2014-
r cu[DB] FO/ST/A/52308/2018 06/07/2018 09/07/2018
ST/59238/2013- FO/ST/A/52338-
06/07/2018
5 Ccu[DB] 52341/2018 09/07/2018
$T/52357/2015-
T/A/52273/2018 06/07/2018
6 CU[DB] FO/ST/A/ 3/ /07/ 09/07/2018
ST/51561/2015-
FO/ST/A/52270/2018 06/07/2018
[ 7 CU[DB] /ST/A/ / 09/07/2018
ST/51527/2017-
FO/ST/A/52269/2018 06/07/2018
8 CU[DB] ISTIAL / 09/07/2018
FO/ST/A/52318-
T 11-CU[DB 06/07/2018
" ST/1329/20 [DB] 52319/2018 09/07/2018
" $T/715/2012-CU[DB] FO/ST/A/52307/2018 06/07/2018 09/07/2018
ST/55621/2014-
FO/ST/A/52246/2018 06/07/2018
|11 | cupe) ST 09/07/2018
ST/53194/2015-
FO/ST/A/52313/2018 06/07/2018
12 CU[DB] IST/A/ 09/07/2018
- C/50714/2018-CU[DB] FO/C/A/52326/2018 06/07/2018 09/07/2018
ST/56566/2013-
FO/ST/A/52288/2018 06/07/2018
14 CU[DB] ISTIAI 09/07/2018

o/




15

ST/53683/2015-

FO/ST/A/52291/2018

09/07/2018

CU[DB] 11/07/2018
ST/52541/2015- FO/ST/A/52360-

Ab Cu(DB] 52364/2018 09/07/2018 11/07/2018
ST/55552/2014-

i CuDB] FO/ST/A/52375/2018 09/07/2018 11/07/2018

18 ST/345/2012-CU[DB] FO/ST/A/52352/2018 09/07/2018 11/07/2018
ST/52075/2014-

i9 cu[oB] FO/ST/A/52350/2018 09/07/2018 11/07/2018
ST/53684/2015-

20 CU[DB] FO/ST/A/52351/2018 09/07/2018 11/07/2018
ST/53710/2015-

31 cuDB] FO/ST/A/52349/2018 09/07/2018 11/07/2018
ST/53281/2014-

27 culDB] FO/ST/A/52377/2018 09/07/2018 11/07/2018
ST/52796/2014-

23 CU[DE] FO/ST/A/52353/2018 09/07/2018 11/07/2018
ST/58152/2013- FO/ST/A/52355-

24 CU[DB] 52356/2018 09/07/2018 11/07/2018
ST/51460/2014-

25 CUlDB] FO/ST/A/52333/2018 09/07/2018 11/07/2018
ST/51693/2014-

2% CU[DB] FO/ST/A/52316/2018 09/07/2018 11/07/2018
ST/55650/2014-

27 CU[DE] FO/ST/A/52286/2018 09/07/2018 11/07/2018
ST/55288/2014-

28 cu[DB] FO/ST/A/52287/2018 09/07/2018 11/07/2018
ST/51115/2018-

29 CUIDE] FO/ST/A/52312/2018 09/07/2018 11/07/2018
ST/54955/2014-

30 cu[DB) FO/ST/A/52321/2018 09/07/2018 11/07/2018
ST/53249/2015- FO/ST/A/52292-

31 CU[DB] 09/07/2018 11/07/2018

52293/2018

ri/




) zL/[s; B1]38/2015- FO/ST/A/52327/2018 09/07/2018 11/07/2018
1 séLf[leBl]os/ 2018- FO/ST/A/52315/2018 09/07/2018 11/07/2018
N EL/[5D3;72/2015- FO/ST/A/52317/2018 09/07/2018 11/07/2018
. ZL/[ZaE;sQ/zOlS- FO/ST/A/52320/2018 09/07/2018 11/07/2018
. sz[-’s;?’S/ 2015- FO/ST/A/52289/2018 09/07/2018 11/07/2018
) Zflsogglm/zow- FO/ST/A/52290/2018 09/07/2018 11/07/2018
i ZL/ISDO;]SN 2014- FO/ST/A/52284/2018 09/07/2018 11/07/2018
. zL/[E»;;]SWOlE*- FO/ST/A/52285/2018 09/07/2018 11/07/2018
09/07/2018 11/07/2018
MISC ORDERS
) EL/[SD?’:]”/ R ST/MISC/50408/2018 MO/50365/2018 09/07/2018 11/07/2018
] 21/[500:]75/ 2017- ST/MISC/50441/2018 | MO/50374-50377/2018 | 09/07/2018 11/07/2018
3 EZ[?:&;WZOM_ ST/ROA/50413/2018 M0/50371/2018 09/07/2018 11/07/2018
) f:Lf[SDOl; F/EON- ST/MISC/50399/2018 | MO/50385-50386/2018 | 09/07/2018 11/07/2018
= C/51496/2018-CU[DB] | C/MISC/50554/2018 MO/50380/2018 09/07/2018 11/07/2018
) EL/[?;]”/ G ST/MISC/50407/2018 | MO/50383/2018 09/07/2018 _
: ST/90/2011-CU[DB] | ST/ROA/50405/2018 MO/50356/2018 05/07/2018 11/07/2018
. 235[)2;]32/ ke ST/MISC/50404/2018 | MO/50387-50390/2018 | 09/07/2018 11/07/2018

{(/




2 EL/[ . 152] Sl ST/COD/50450/2018 M0/50382/2018 09/07/2018 11/07/2018
10 C€/51295/2018-CU[DB] | C/COD/50478/2018 MO/50394/2018 09/07/2018 11/07/2018
B 2;/[5[’)0;2?” e ST/MISC/50406/2018 | MO/50384/2018 09/07/2018 11/07/2018
5 C/51338/2018-CU[DB] | C/COD/50500/2018 M0/50392/2018 09/07/2018 11/07/2018
o ST/214/2012-CU[DB] | ST/ROA/50503/2018 MO0/50372/2018 09/07/2018 11/07/2018
3 g)f[ 1; 182109/ g ST/COD/50449/2018 MO/50373/2018 09/07/2018 11/07/2018
15 23{28;30/2013- ST/ROM/50427/2018 MO0/50381/2018 e TyEnaes
i C/456/2010-CUDB] | C/ROA/50415/2018 M0/50401/2018 09/07/2018 11/07/2018
5 f':Lf ;’3 13114 Lo ST/ROA/50938/2017 MO/50363/2018 09/07/2018 11/07/2018
7 Attention: To maintai.n the transprancy in this tribunal all judicial orders are being suo-moto

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.| Act may

download these orders from CESTAT website.

pUty REGISTRAR




